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IN THE CENTRAL ADAINIS IRATIVE TRIBUMAL

PRINCIPAL BENCH
NeW DELHIL.

0A 1116/95 " Date of decision 2-5-1996

Hon'ble ShriSe.Re Adige, flember {(A)

Hon'ble Smt,lakshmi Swaminathan, tlember {3}

"Shri Baljit Singh

Fitter, Token N0,2710
505, Army Base Workshop,
Belhi Cantt=113010

' ess Applicant
(By Advocate Shri N.Kinra )

Vs,

1. bBnion of India through the
Secretary,
Govt,of India
Ministry of Uefence, South
Block,New Dslhi ' '
2, Commandeant,

505, Army Base Weorkshop,
Delhi Cantt-110010

3., Colonel(Administration})
Uisciplinary Authority,
505~Army Base Workshop

Uelhi Cantt-110010 .

' X Responde!nts

(BY Advocate Shri MeKelGupta )

OR 0 E R (ORAL)

(Hon'ble Shri S.R. Adige, iember (A)
7 v I ﬁ\//.}/m;\é -
We have heard Shri Kinra[and Shri l.K.Gupta,
counsel for the respondents,

2. Both counsel agree that-this 0O.R. may be disposed

qf-uith a direction to the respondents to dispose of the
applicant$ appeal petition dated 31-7-1995 said to

have been/gé%ige the Appellate Authnrity)uithin a periond
of three monfhs from the date of recéipt bf a cohy of
this order, |

3¢ Therzafter, if the applicant-is still aggri=ved

it will be open to him to agitats his grisvance through

A




R

-D=
appropridte original proceedings in accordance

with law, if so advised.

4, 'This OeAe stands disposed of accordingly, Ng
ts, -
7]/‘,\9.)%{{\& A p -&lc'
(Smt, Lakshmi Suaminatﬁéﬁjf - (SR, Adiég )
Meaber (J) Member (A)




